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200 ex·aervicemen are proposed io be 
settled during the current year. 85 have 
already been selected. 

(c) The Government of India have 
sanctioned Rs. 14,30.362 towards non· 
recurring expenditure and Rs. 4,640 per 
annum towards recurring expenditure, on 
the Tripura Scheme. 

The N.U.F.A. scheme, included in the 
Fourth Plan, involves Central expenditure 
of R •. 97.24 lakhs. 
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Hearings of Inquiry Officers of Delbl 
Administration 

10458. SHRI K. P. SINGH DEO : 
Will the Minister of HOME AFFAIRS be 
pleased to refer to the reply given to Un· 
starred Question No. 7915 on the 19th 
April, 1968 and state: 

(a) whether it is a fact that the proceed· 
ings of the foHowing dates of hearing fixed 
by the Inquiry Officer in 1964 are missing 
frnm the official records ; 

24/6, 10/7, 21/7, 3/8, 17/8 and 11/9. 
(b) whether it is a fact that Inquiry 

Reports were not submitted by the Inquiry 
Officer in April, 1968? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHAR AN !SHUKLA): (a) 
Accnrding to the Information supplied by 
tba Delhi Administration this is not .. 
fact. 

The Inquiry Officer could not finalise 
hiS report in April, 1968, due to insistance 
of the delinquent official io cross examine 
tbe Assistant Examiner of Questional 
Dncuments whn had given his report in 
tbe matter. Tbe Assistant Examiner of 
Questioned Documents was on lnn'g medi· 
cal leave as he bad undergone a 
serious operation. It is boped tbat the 
Inquiry Officer woul.<\ now be able to fina· 
lise bis report quickly. 

Medium of Instruction in Central ScbCMlls 

1\1459. SHRI E.K. NAYANAR : Will 
the Minister of EDUCATION be pleased 
to state: 

(a) whether Government have given 
iDstructions tn all the Ceotral Schools that 
~~!al ~tudi" ."bool be t.u,bl ip Jfill~i 




